>
Title: Regarding bomb blast outside the Delhi High Court.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):
Madam, I am sure that the entire House joins you in expressing similar sentiments over this dastardly act that has occurred
outside the Delhi High Court today morning.

Madam, the entire country — what to talk of only this House — has to condemn such incidents. I can only say, Madam, that
since this incident has just occurred only a little time back, the Government will try to make a Statement at 12 noon on this
point.
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SHRI BASU DEB ACHARIA (BANKURA): Madam, I also associate myself with the sentiments expressed by Advaniji,
Mulayam Singhji and Sharad Yadavji; and I also condemn this dastardly attack. It is the concern of the entire country. As
the other leaders have said, I would also request that we should adjourn the House today to meet at 12 o'clock when the
hon. Home Minister will make a statement. Till then, the House should be adjourned.
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SHRI TK.S. ELANGOVAN (CHENNAI NORTH): Madam, on behalf of the DMK, I associate myself with the hon. leaders of
various parties in conveying my sympathies to those who have been affected in this bomb blast. I think, this should be
condemned in toto. I would request the hon. Home Minister to look into it and take necessary action in this regard.

DR. M. THAMBIDURAI (KARUR): Madam, just now you have informed to the House that a sad incident has taken place just
now in the premises of Delhi High Court. We are very much concerned about the security of this country. Such incidents
have been happening many times at many places. We have to strongly condemn this incident. On behalf of my Party,
AIADMK, I also join all my colleagues to see that these kinds of incidents do not take place in future. We also express our
sympathies to the families of those who have lost their lives in the incident, that happened at Delhi High Court.

SHRIMATI HARSIMRAT KAUR BADAL (BHATINDA): Madam Speaker, I request you to grant permission to speak from here.

On behalf of Shiromani Akali Dal, I also condemn the incident that has taken place and that is taking place. I totally agree
with Advani-ji that it would not be appropriate that we go around our usual business when certain people are losing their
lives. So, I would also request you that until the Home Minister makes a statement and we come across some more
information, we must show our sympathy with what is happening.
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MADAM SPEAKER: The House stands adjourned to meet again at 12.30 p.m.

The Lok Sabha then adjourned till thirty minutes past
Twelve of the Clock.

The Lok Sabha re-assembled at Thirty minutes past Twelve of the Clock.
(Mr. Deputy-Speaker in the Chair)

MR. DEPUTY-SPEAKER: Papers to be laid on the Table.






